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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
(PROJECT FERNHILL, GURGAON) OPERATING

IN REAL ESTATE SECTOR IN GURGAON, HARYANA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(lnsolvency Resoluion Process for Corporate Persons) Regulations, 2016)

~ RELEVANT PARTlCULAlS

1.. Name of the corporate debtor | Ansal hz:ﬂhc nfrastructure Limitod
along with PAN/CIN/LLP No. | (Project Fernhill, Gurgaon)
CIN: L45101DL1967PLC004759

2. Address of the registered office | 115, Ansal Bhawan, 16, Kasturba Gandhi
| Marg, New Delhi - 110001
3 URL of website | www.crp.ansalapi.com
4. Detalls of place where majonity | Sector 31, Gurgaon Haryana
 of fixed assets are located
5. Installed capacity of main | The Prowect had proposed 712 residential urits in
products/ services 14 towers, 131 EWS units, 28 vilas, 9 shops, 1
Community Building and 2 Scheol Site (as per
|informaton available with the undersigned)
'Quanbly & value of main producs!| O units (as per information avaliable
services sold In last financial year | with the undersigned)
7. Number of employees/ workmen | 3 (as o1 CIRP commencement date of
the proect under CIRP)
8. Further datails mcluding last available; Details have been made avaiabie at:
financial statements (with schedules) | www.cirp.ansalapi.com
of two years, lists of creditors,
relevant dates for subseguent evests |
| Of e process are avalladie at: |
9 ' Ehgibiity for resoluton applicants | The Detailed Invitation for EOI containing
under section 25(2)h) of the | eligibility criteria has been made available

o

Code is available at | al www.cirp.ansalapi.com
10 Last date for recespt of expression | 5th October, 2023
1of interest

1 Date of ssue of provisional istof | 15th October, 2023
ptospedwe resolution applicants |
"z Last daie for Submission of 20th October, 2023

ob;ectsons to provisional list
13 Process email id tosubmit EO | ansal.cirp@gmail.com
Date - 20.09.2023 Sd/-
Place: Fandabad Ashwani Kumar Singla

Regn. No.: IBBITPA-001/IP-P-02035/2020-2021/13122

AFA No.: AA1/13122/02/210524/105752 | Valid upto 21-May-24

Regd. Add.: E 701, Park Grandeura-BPTP, Sector 82 Faridabad, Haryana-121007
Correspondence Add.. 112, Ansal Bhawan, KG Marg, New Deihi-110001

For (Ansal Properties And Infrastructure Limited-Femhill Project, Gurgaon) )

ni Kumaf Single -~
Insolvency & Resolution Professional
I1BBI/IP-001/IP-P02035/2020-21/13122
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Insolvency & Resolution Professional
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